NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 12.02.2021 (FRIDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Chander Prakash Sanchit Garga Aditya Madan-R1
(Ins) No. 845 of Vs. Aseem Chaturvedi-
2020 JNC Constructions Pvt. Ltd. R2 & R3
Through RP & Ors. Prabhjit Singh Soni-
RP
Yogesh Gupta-RA
2. Comp. App. (AT) | UP Awas Evam Vikas Parishad (UP Ritesh Agrawal G.P. Madaan-R1 &
(Ins) No. 855 of Housing and Development Board) R2
2020 Vs. Prabhjit Singh Soni-
JNC Construction Pvt. Ltd. & Ors. IRP
Shivank Diddi-R3
3. Comp. App. (AT) | Edelweiss Asset Reconstruction R.P. Agarwal Shyam Sunder Rathi-
(Ins) No. 932 of Company Ltd. R1
2020 Vs. Dhananjay Kumar-
Shri Shyam Sundar Rathi & Anr. R2
4, Comp. App. (AT) | Air Travel Enterprises India Ltd. Shivam Narang Alok Kumar-R1
(Ins) No. 993 of Vs. Shinoj K. Narayana-
2020 Union Bank of India and Ors. R4
5. Comp. App. (AT) | Abhinandan Jain Shalabh Singhal Anant. A Pavgi-R1
(Ins) No. 1017 of | Vs.
2020 Tanaya Enterprises Pvt. Ltd.
6. Comp. App. (AT) | Prasun Kumar Piyush Singh Abhishek Anand
(Ins) No. 1033 of | Vs.
2020 EMM VEE Infrastructures (India) Pvt.
Ltd.
Through Its IRP Manish Agarwal
7. Comp. App. (AT) | Mohd. Nazim Khan Nilotpal Shyam Richa Sandilya
(Ins) No. 1040 of | Vs. Kunal Tandon-R2
2020 Committee of Creditors of Prateek Kushwaha-
M/S International Trenching Pvt Ltd. & R3
Ors.
With




8. Comp. App. (AT) | Mohd. Nazim Khan Nilotpal Shyam Kunal Tandon-R1

(Ins) No. 1110 of | Vs. Deepika Bhugra
2020 HDFC Bank Ltd. & Anr. Prasad-R2

9. Comp. App. (AT) | Mohindra Kumar Setia & Anr. Amol Vyas Gunjan Pathak
No. 238 of 2020 | Vs. Nivedita Sharda

Satguru Buildwell Pvt. Ltd.

For Hearing
10. Comp. App. (AT) | Solenis Chemicals (India) Pvt. Ltd. Kamal Ahuja Rohan Rajasekaran
(Ins) No. 707 of | s, Abhilasha Shrawat
2020 Arjun Pulp and Paper India Pvt. Ltd.
11. | Comp. App. (AT) | Shyson Thomas D. Abhinav Rao Rajesh Gautam-R1 &
(Ins) No. 925 of Vs. R2
2020 Madhugiri Venkatarayappa Sudarshan &
Anr.
12. | Comp. App. (AT) | Surjeet Singh Abhay K. Das Ankur S. Kulkarni-
No. 140 of 2020 V. R1
Usha Rani Jha & Ors. Akash Sharma-R2,

R3 & R4

Note: The Court will rise at 12:00 Noon.
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